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Cvil Appeal No. 8561 of 1997

HOMRAH MUNI Cl PAL CORPN. & ORS. Appel | ant (s)
VERSUS

GANGES ROPE CO LTD. & ORS. Respondent (s)

(Wth ;ipp| n.(s) for permssion to submit addl. docunents and office

r eport

Date : 28/10/ 2003 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Appellant (s)M. L.C Agrawal a, Adv.

For Respondent (s)M. Sunil Kumar Jain, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

At the request of the | earned counsel for the appellants, |list the appeal

[ T.1. Rajput ][ Shelly Sengupta ]
Court Master Court Master

after two weeks.



